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112 in Convenient Shopping Centre 'E' Block 
is functioning about 500 Metres away from 
the newly const rue ted Government colony 
in Vasant Vihar. There is no proposal now to 
open a Mother Dairy booth in Vasant Vihar 
Government colony. 

 
Insurance claim for damaged sugar by 

Super  Bazar 

3138. SHRI R. S. NAIK: Will the Minister 
of FOOD AND CIVIL SUPPLIES' be 
pleased to state: 

(a) whether it is a fact that tha 
Super Bazar Cooperative Store, New 
Delhi have made insurance claims for 
the sugar damaged in a fire in Feb 
ruary, 1987; 

(b) if so, what was the amount of claim- 
asked for and given to the Super Bazar 
alongwith the quantum of sugar which was 
stored in the premises and damaged in fire, 
separately; and 

(c) the location of the premises where 
fire broke out and since when sugar is being 
stored in those premises and when the stock 
of sugar was  insured? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD):   
(a) Yes, Sir. 

(b) Super Bazar lodged a claim with 
United India Insurance Ltd. for Rs. 44,043.55 
and received Rs. 43,245.50 there against. As 
on 2-2-1987, 9994 kgs. of sugar was in the 
godowns, out of which 6411 kgs. was 
damaged by the fire. 

(c) The fire broke out at its premises 
located at A—169, Deepali (Saraswati Vihar) 
Delhi. Sugar was being stored in the premises 
since July, 1985 and was insured at the same 
time. 

Prices of Vanaspati and mustard oil 

3139. SHRI K. VASUDEVA PANICKER: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 


